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Mr. Speaker: Next Question,

Nehru-Noon vy
4 ) ' e

" Shri Raghunath Singh.
Shri Shree Narayan Das:
Shri Radha Raman:
Shri Supakar:
*519. { Shri Naval Prabhakar:
Shri Hem Barua:
Shri Ajit Singh Sarhadi:
Shri Kalika Singh:
L Shri Vajpayee:

Will the Prime Minister be pleased
to state:

(a) what further steps have been
taken to carry out the decisions of
Nehru-Noon agreement with regard
to transfer of territories between
India and Pakistan;

(b) whether the boundary between
India and East Pakistan has been
demarcated; and

(c) it so, whether a map of the new
boundary is available?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Al Eban): (a) Exchange of
territories under the Bagge Award on
Disputes I & II took place on the 15th
January, 1958. No date has so far
been fixed for the transfer of other
Areas,

(b) and (c). Demarcation has been
completed by placement of pillars
in 1613 miles out of 2519 miles of the
Indo-East Pakistan border. It is in
progress in the remaining area
Boundry maps are prepared only
after demarcation has been comp-
leted.

Shrli 8. M. Banerjee: On a polat of
order, Sir. The usual practice ir the
House is that after you call ‘Next
question’ you call out the name of the
first hon. Member in whose name the
question stands. If he is absent, the
name of the other hon, Member is
called out. In this case you did not
call out any hon. Member’s name.

Shri Raghunath Singh: All the three
hon. Members whose names appear
before me are absent §
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Shri 8, M. Banerjee: 1 am bringing
this to your notice.

Mr, Speaker: He has, in fact, helped
me in this matter by finding out be-
forehand that Sarvashri Shre Narayan

. Das, Radha Raman and Supakar are

absent.

Shri S. M. Banerjee: Usually the
first name is called by you.

Mr. Speaker: Let it be observed in
future also that hon. Members will
themselves note whether other hon.
Members whose names appear before
them against a question are present or
not and if they are not present, of
their own accord they can get up and
ask the question.
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Shri A. C. Guha: May I know if
there is any difficulty in demarcating
the boundary line between the l.:dian
Union and Pakistan as regards Beru-
bari? May I also know as to who
will take the responsibility of rehabi-
litating the displaced persons?

Shri Jawsaharial Nehru: Demarca-
tion has not yet begun. So I can-
not say if any difficulty will arise
when it is begun. For the present we
are, first of all, concentrating on snme
other areas. Some arsas in Pupjab
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have been exchanged. In Berubari also
some work hag been done, The next
step would be the beginning of demar-
cation through officials. Something—
census and other operations—came in
the way. As for who will be resoen-
sible, the responsibility will be that
of the Goverrment of West Bergal,
but so far as the expenditure incur-
red is concerned, it Will be largely
the responsibility of the Government
of India.

Shri A. C. Guha: May I know if
there would be any delay in rehabili-
tating those persons after their dis-
placement, or that will be done
promptly?

Shri Jawaharlal Nehru: Well, it is
hoped that it will be done very
quickly, in fact that there should be
no gap at all, That is one reason
why in fixing the actual date, the
“appointed day” as it is called, we
want all these preliminaries to  be
done before the appointed day comes
on,

SBhri Vajpayee: According to the
Nehru-Noon agreement the Berubari
Union has got to be divided equally
between India and Pakistan, and this
division has got to be horizontal. May
I know if any fresh difficulties have
arisen in regard to the interpretation
of this clause?

Shri Jawaharlal Nehru: The word
“horizontal” is used very broadly, that
is, it is not going to be vertical. It
is not a mathematical horizontal line.
It an attempt is made like that there
will be difficulties. A suitable line
would be drawn, broadly speaking,
from west to east—or east to west,
if you like—not north to south, No
particular difficulty has arisen, but
minor paints are likely to arise—I
don't say have arisen, but are likely
to arise—as to the exact location. The
main thing is that it should be rough-
ly fifty-fifty and the line should be
such as to facilitate either party. I
mean tp say you cannot separate by
drawing a lone which might cut off an
area, it would not be rigit. Therefore
it was suggested that it should be hori-
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zontal. “Horizontal” is not a good
word anyhow.

Shri Hem Barua: In view of the
mounting public opinion in the Beru-
bari Union itself against the transfer,
may I know whether Government
propose to approach Pakistan for a
friendly gesture towards amendment
of the Nehru-Noon agreement so far
as the transfer of Berubari is con-
cerned?

Shri Jawaharlal Nehru: This House
has discussed this matter fully and
passed an Act dealing with this matter
with a very large majority, and Gov-
crnment have to carry out the man-
date of Parliament,

Shri Barman: Is it a fact that diffi-
culty is being experienced because of
the fact that these eight square miles
are an oblong strip practically wholly
inside of Pakistan with only an open-
ing of one furlong towards India?
Now, the principle of division of
fifty-fifty having been accepted, will
the Government of India have con-
sultation with the Government of
Pakistan whether they agree to get
it divided, not horizontally, but verti-
cally, just giving them fifty per cent
of the area that is due to them, so
that Pakistan also will get a compact
block of it and the rest of it will be
tacked to India—if they agree?

Shri Jawaharlal Nehru;: But the
whole question of demarcation is with
the consent of the two parties. It is
not a question of our addressing the
Pakistan Government, because the
Pakistan representatives and our rep-
resentatives will meet for that very
purpose. When it is said ‘horizontal’
and ‘vertical’ the words are not very
happy. But if we did it vertically as
the hon. Member suggests, so far as
I can remember, sdme of the enclaves
there, the Cooch-Behar enclaves which
will come to us will be cut off from
India. Therefore. one has to taks
these matters into consideration. 1
presume there will be no great diffi-
culty about the line if both parties
are agreed to it. It is not a statute,
it is not going to be a mathematical
horizontal line.



2831 Oral Answers

May I say also, as a result of census
and other operations, we have got a
broad idea now that the persons in-
volved in this would be about five
thousand, Of course, one cannot have
an exact idea till the line itself is
drawn, but broadly, five thousand
people may be involved.

Shri Kallka Singh: At present, the
areg of the whole of Berubari Union
divided between Pakistan and India is
8 squarc miles ang the entire popu-
lation is 12,000. Out of this number
only 100 are Muslims. Then where is
the question of displacement of five
thousand who are affected? They may
recmain in Pakistan and we may make
an approach to General Ayub Khan
so tha! they may remain peacefully
along with their Hindu brothers.

Mr. Speaker: The hon, Member is
making a suggestion for action. Shri
Barman.

Shri Kalika Singh: My question has
not been replied to.

Mr. Speaker: There is no question
of reply. He is making a suggestion.

Shri Barman: On principle it has
now been accepted that Berubari
will be divided into half and half and
one half will come to us. So my point
was that this having been accepted.
half of Berubari plus the enclave that
falls to us having been considered as a
compact blocks, fifty per cent of
Berubari may be taken by Pakistan to-
wards the west and the eastern part,
that is the eastern portion of Berubari
plug the area of the enclave that has
fallen to us should be tacked to India
towards the east, so that both Pakis-
tan will get a compact block along
with its bigger territory and as regards
the other half also it will be advanta-
geous to us for administration as well
ag rehabilitation of refugees.

Mr. Speaker: All hon. Members from
Bengal may send their suggestions to
the hon. the Prime Minister.

Shri Jawaharial Nehru: No, Sir, we
have already got them. They need not
send them again because I have got
them.

Mr, Speaker: Next question
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Shri Tyagl: One question about citl-
zenship. I wanted to know about the
right of citizenship. ..

Shri Radhelal Vyas: A very import-
ant question. .

Mr. Speaker: I know what is im-
portant and what is not important. I
am sorry. Next question.
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No decision has so far been taken
in the matter.
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